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Prohibition in Haryana and Loss suffered
by State

2406. SHRI LACHHMAN SINGH:
Will the Minister of WELFARE be
pleased to state:

(a) whether Government of Haryana
has introduced total prohibition in
Haryana;

(b) whether Government of India have
compensated the loss suffered on account
of prohibition of the State; and

(c) if so, the extent of compensation?

THE MINISTER OF WELFARE
{SHRI BALWANT SINGH
RAMOOWALIA): (2) Yes, Sir.

(t) and (c) There is no Scheme with
the Govarnment of India for compensat-
ing the loss suffered on account of im-
plementation of prohibiticn in the State.
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Coostruction of National Public Library
in the mame of Dr. B.R. Ambedkar

2408. SHR1 GUNDAPPA KORWAR:
SHRI K.R. JAYADEVAPPA:

Wili the Minister of WELFARE be
pleased to state:

(a) whether Government have taken
any steps to construct National Public
I.ibrary in Delhi in the name of Dr. B.R.
Ambedkar as decided in 1991;

{(b) if so, the details thereof;
{c) if not, the reasons thereof;



